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Applicant:

„,„..t'-TUATIVE tribunal, principal benchCENTRAL ADMInl^sTB"'

OA N0.1578/199B, with MA 1 =

Kew oelhi, this Ilth day of Eehruary, 2000

1, Amarjeet Singh
2. Jassa Singh
3. Deep Singh
4, Tarlochan liters under

All -working as Carpenrt=i^_
AE(CSD), Northern Railway
Dhilwan, Punjab

TT <"• Mnihset Ad-vocat.e)
(By Shri B.S. nainee,

"versus

Union of India, through
1, General Manager

Northern Railway
Baroda House, New Delhi

2. Chief Engineer
Northern Railway
Baroda House, Ne^ Delh

3  By. Chief Bridge
Northern Railway Bridge hurkshop
Jullundur Cantt

4. Assistant Engineer(CSD)
Northern Railway, Dlu.

(By Shri O.P.Kshatriya, Advocate)
ORDER(oral)

Hon'ble Shri Justice Ashok Agarwal

Respondents

*  T

•  4- i-i(jpther in a singj-s
MA 1576/96 for joining =>

application is allowed.

2. Applicants claim to have been engaged as casual
carpenters (Skilled Artisan) since 1975 and 1970. It la
denied by the respondents by averrrng that the
applicants were initially engaged as casual labourers co
assist the skilled Carpenters, after which they were

^  - i-r wage class IV Khalasis. Applicantsengaged as daily wage class

ts-n to the post of highly skilled Grade 11claim promotion to rne y

in accordance with Railway Board s notnication ^
Though the claim for promotion relates ie way back^l985,
the present OA has been belatedly filed in 1996. The



'0

,  . of limitation
,  - barred by the law

is hopelessly category-1 inim promotion m ̂ he
-he appli=a>i^® claim P«herea=, -h® out that

carpenter, respondents
U i
{  carpenter, respon a Has

Y*, carpenter are avallahle m ^
=.-rtpd from v/ooaeii

alread. heen conver „,aden
--rn sleeper piani- replaced

"" H s been disbanded and has beensleeper plant a „-ices of the carpeu^eis
H, ronorete -epen Plant, .1^ _
_ beoome surplus. Seru.e
accordingly been diver e

1.1 • r- has been done)
1987-88. Since n carpenters in tl^c

lar promoting the applicants
present OA.

nances, no reliance can no« be placed
3. in the circums nne Rail«oy Board m

-  7 83 «Bich proyide lor
CMC dated ^„„ned in the present
upgradation.•

OA.

is dismissed.
^  the circumstances,

4. The present OA,

No costs.

P" / i(Ashok /igrwal)
■manCh^i

.  n-i(Smt. Shanta Shastry)
Member IA)

/gtv/


